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ORAL ANSWERS TO QUESTIONS

Guidelineg for Films
+

®344. SHRI NIHAR LASKAR:
SHR] R. V. SWAMINATHAN:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
stale;

(a) whether Government propose to
issue any new guidelines for filma;

(b) if so, the main ‘eatureg thereof;

_(c) the time by which the final de-
cision in this regard is likely to be
taken; and

(d) whether recommendationg of the
Khosla Committee wil] also be taken
into consideration before issuing the
guidelines?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHR? L.. K.
ADVAND): (a) Yes, Sir.

(b) to (d). These have not vet been
finalised. They will take into account
the recommen-ations of the Khosla
Committee. They wil] be able tn fina-
lise the revised guidelines shortly.
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SHRI NIHAR LASKAR: There is
the Film Censor Board and there is
also the Cinematograph Act. In spite
of all these, what we see in all these
productions, oparticularly Hindi films,
is more ang more violence and sex. 1
believe, they have a part to play for
our country—hy producing healthy
and good films. I -vould like to know
from the Minister what jg their atti-
tude in this :egard and how Govern-
ment intend nringing the.n within the
provisions and cnsuring production of
goo4 films.

SHRI L. K. ADVANI: Government
is fully conscious of the need to ensure
that films which have a very deep in-
fluence on voung minds particularly
should not have any depraving charac-
ter. But in this matter it is the Cen-
sor Board essentiaily which helps to
determine the character of every indi-
vidua)] film.

SHRI NTHAR 1.LASXAR: In our coun-
trv we do not find any good children’s
Alm. Are you thinking of arranging
to produce €ood filng for children?

SHRI L. K. ADVANI: Government
would like to revitalise and revamp
the functioning of the Children’s Film
Society which ig specifically entrusted
with the job of making children’s
films.

SHRI R. K. MHALGI; May I know
whether Govarnment will take into
confidence the film producers before
issuing such guidelines?

SHRI L. K. ADVANI. The proposal
ig to draft the guidelines. to draft the
new approach, and ‘hen consult the
various persons connected with the
film medium.

SHR] HARIKESH BAHADUR: The
Censor Board allows such films which
are having very bad effect; on the
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minds of the younger generation. Will
the Minister kindly try to reorganize
the Censor Board?

SHRI L. K. ADVANI: { have already
said that the whole approach to ccnsor-
ship js being reconsidered, redrafted.
In that the composition of the Censor
Board woulg also be covcred.

SHRI K. LAKKAPPA: The Censor
Board is a big hoax. Certain criteria
have to be established before the Cen-
sor Board takes decisiong on films,
namely, what effect or infuence the
film will have on the society of the
country, and so on. But they seem to
take decisions without considering
anything. Therelore, certain good
pictures are not being exhihited. In
view of this position, ' want to kriow
what are the guideline of the present
Government to improve the situation
80 far as the Censor Beard is concern-
ed. What are Government's concrete
prcposals in this regard?

SHRI L. K. ADVANI: The first com-
plaint seems to be that very many
bad films are being shown, and the
hon. Member has also complained that
good films are not being shown. I am
sure, in that respect, the Censor Board
does not come anywhere in thc pic-
ture.

SHRI K. LAKKAPPA: I have called
the Censor Board a big hoax. That is
the position of the Censor Board. 1
would like to know what are the guide-
lines of this Government.

SHRI L. K. ADVANI. The function
of the Censor BoarJ is essentially
negative—to prohitit a film eor part
thereof if. for example. It is against
the interest or securitv of the enuntry,
friendly relations with foreign States.
publie order, decency or morality or
it involves defsmation or contempt of
court or ix likelv tn incite commission
of anv offence T have cucted from
the Cinematoghraph Act vkich governs
the function of the Censo* PRoard.
Vecantially- it is a fleld of what is
againg decency »r morality; that s
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really the issue always; the other as-
pects are not so much important.

SHR] K. LAKKAPPA: This ig being
violated. :

SHRI L. K. ADVANI: It would be
the endeavour of the Governmen: to
ensure that this is not violated in any
way. But the restrictions that the
Government can impose can only be
within the ambit of clause 2, article 19,
which says that the restrictions shnuld
bhe reasonable.

SiHRI BASHIR AHMAD: 14 the hon.
Minister aware of the fact that the
giving of National Awards is leading
to bickering between the various pro-
ducers and, therefore, the sooner it is
abolithed, the better?

SHRI L. K. ADVANI: This does not
arise from this questinn.

SHR1 M. V. KRISHNAPPA: Dnes the
Minister know that there was a film
called ‘Sanskar’ which was rejected by
the Censor Board but, when the same
film wag hrought before the Minister,
the Minister saw it and arproved it; it
then got not only the National Award
but also an International Award. This
showg how correct the decision of the
Censor Board was! Would the Minis-
ter go into these things ang rectify
them”

SITRI 1I.. K. ADVANI: The Govern-
ment is aware of it. There are many
cases where the decision of the Cer.sor
Board has been changad by the Central
Government under the provisicns of
the Act.
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SHRI VAYALAR RAV1: The Censor
Board, as you have gaid, is meant to
maintair. a healthy trend. But. unfor-
tunaiely, there ig corruption in the
Censor Board. This 15 especially so
in the case of Indian tilms; the Madras
Censor Board is full of corruption.

Apart from this, [ would like to
know from the Minister whether the
present Government proposes to con-
tinue the licensing system ior the pro-
duction of films. The new excise duty
that has been introduced and thc new
rule for production of films is conplete.
ly eroding the freedom of the mass
media. May I know whether it is the
policy of the Government to control
the film industry through the licensing
system?

T

SHRI L. K. ADVANI: Therc is no
licensing.

PO - .

SHRI VAYALAR RAVI1; Yes, tgere
is a licensing system nbecause of the
excise duty: every producer has to take
a licence to produce a film. Will the
Minister use his good-offices to see that
the freedom of the mass-media {s main-
tained?
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SHRI L. K. ADVANI. There is no
proposal under consideration of the
Government to control the film media.
It is of course Government’'s endeav-
our to see that the film media make
their contribution with a sense of social
responsibility for inculcating the right
values in the country.
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SHRI JYOTIRMOY BOSU: Is the
hon. Minister aware of the fact that
those picturegs which do not over-exhi-
bit obscenity and violence are being
very harq hit by the imposition of new
levy in the last budget? If so, how
does the hon. Minister propose to save
such film makers. particularly the
regional fllm makerg who are trying
tc do something good for the country?

SHRI L. K. ADVANI: Several repre.
sentations have been made by the film
industry in respect of this.

SHRI JYOTIRMOY BOSU; We know
that it is a very important matter and
let the hon. Minister say something
aboug this and what he thinks nbout
this?

MR SPEAKER: Question Hour {8
for seeking information, not for seek-

ing his opinion.

SHRI JYOTIRMOY BOSU: 1 sam
asking for information only.

; MR. SPEAKER; You are asking for
his op’nion.
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SHRI JYOTIRMOY BOSU: Will the
hon. Minister kindly inform the House
as to what action he propos:s to take
to save such ilm makers who are do-
ing a goog job for the country?

SHRI L. K. ADVANI. 25 I have al-
ready said, on the issue of levy, several
representations have neer received and
the Finance Ministry ig considering
them.

Keeping Amritsar Doorda-shan Kana-
dra at Delhi

*346. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) the circumstances and justifica-
tion for keeping Amritsar Door-ar-
shan Kendra at D=lhi for such a long
time;

(b) whether the retention »f this
centre is affecting the quaiity of Pun.
jabi programmes rroduced with 1ncal
talent and amounts (o neglect of
talent in the region for which it was
established; and

(c) how long Government propose
to keep this centre in Delhi?
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